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Comet Aircraft

*M5i. Shrl M* ItlAmnddin I Will the 
Minitter of Commuaicatloas be pleased 
to state :

(a)  whether it is a fact that Qovemmeat 
have placed orden for Comet aircraft ; 
and

(b) if 80, by wl 
be received ?

what time they are expected
to

The Deputy JVtinlater of Communl- 
cationa (Snri Ra| Bahadur) i (a) and (b)
 ̂I953« the Air India International Ltd. 
had placed an order, with the approval of 
Oovemment, for the purchase of 2 Comets- 
Mark III. As a result of the recommenda
tions of the Enquiry Commission which 
investigated the crashes of B.O.A.C. Comets, 
Messrs.  De  Havilland  Aircraft 
Company Ltd., the Manufacturers of the 
Comets, have abandoned their project to 
manufacture the Mark III series of this type 
of aircraft.  The Air India International 
Corporation have in the circumstances can
celled the order for the two Mark III air
craft.  Thus, there is at present no order 
by the Corporation for Comet aircraft.

Railway Workahop, Khargpur

*2053. Shri Subodh Haada:  Will
the Minister of Labour be pleased lu refer 
to the reply given to the starred question 
No. 418 on the 17th August, 1955 and state 
the reasons for employing only one Sche
duled Tribes Candidate in the Khargpur 
Railway workshop out of the 804 registered 
in the Employment Exchanges during 1954
55, though there was sufficient demand of 
candidates in the various sections of the 
Workshop ?

The Mlniater of  Labour  (,Shri 
Khandubhai Deaai) t Against 804 Sche
duled Tribes applicants registered by the 
Khargpur Employment Exchange during
1954-55> 247 were placed in employment 
in various Government and other establish
ments.  15 men were submitted against 
suitable vacancies in Khargpur Railway 
Workshop, of whom one was appointed. 
The result in respect of the others is awaited.

Sale of Ne*ra

*2054. Shrimati 11a Palchoudhurye
Will the Minister of Railwaya be pleaŝ 
to state :

{A) whether it is a fact that the Railway 
Board have recently sanctioned the sale of 
M€4ra at Patna and Gaya Railway stations;

i,b) whether the sale of this liquid has 
been allowed at other railway stations also ;

(c) if so, the names of the stations ; 
and

(d) the conditions under which it has 
been allowed ?

The Parliamentary Secretary to 
the Miniater of Railwaya and Trane- 
port CShri Shahnawas Khan) > ̂a) The 
sale of Nitara at Patna and Gaya stations has 
been permitted by the Eastern Railway 
Admîst ration.

(b)  Yes, at some stations on Western, 
Central and South-Eastern Railways.




